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D t. 11.09.2009 

E on'ble Mr. A.K. Gaur, Member (J) 
Ji on 'ble Mr. D. C. Lakha Member (A) 
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None appeared for the applicant even 
01 ~ the revised call. We are reluctant not to 
ai journ such old cases on any ground 
wriatsoever1 accordingly the 0.A. is 
clismissed in default and for non 

. p: osecution. 
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